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-~ " In The Centrel Administrative Tribunal
‘ Celcutta Bench .

0A 890 of 1997

Present ¢ Hon'bls Mre BePs Singh, Acministrative Member
‘Hon'ble ite Mele Chauhan, Judicial Member

Pe Ke fiitre
- V5

- . Eastern Railway

for the: Applivant 3 None

" _ for the Respondents: 'Mr. #1.K. Bandyopadhyays, Counsel

Date of Order s 12-02-2002

None for the applicant is present to-day even on second

@

csll. e have gone through the case file and we find from the
order-sheet that on last f-ive .consecutive dates ncne appeared

on behalf of the applicaent. The case is, therefore, dismissed
. & eV , gl

for defaulte The interim orderLgrant d in this case stands

vacatade.
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